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(TO BE PUBLISHED IN PART IV OF THE DELHI GAZETTE EXTRAORDINARY) 

GOVERNMENT OF NATIONALCAPITAL TERRITORY OF DELHI 

FINANCE (REVENUE-1) DEPARTMENT 
DELHI SACHIVALAYA, LP. ESTATE: NEW DELHI-110 002 

No.F.3(6)/Fin.(Rev.-1)/2017-18/DS-Vie76X_ Dated /F PA 7 “7 

NOTEFICAFION 

Whereas the Lt. Governor of the National Capital Territory of Dethi is of the opinion that it is 

expedient in the interest of general public to do so; 

Now, therefore, in exercise of the powers conferred by section 103 of the Delhi Value Added Tax 

Act, 2004 (Delhi Act 3 of 2005), the Lt. Governor of the National Capital Territory of Delhi, hereby, 

makes the following amendments in the Second Schedule appended to the said Act, namely :- 

AMENDMENTS 

1. In the Second Schedule, after the entry at serra] number 3, the following new entry shall be 

inserted, namely:- 
“4. Sale of Aviation Turbine Fuel to the Civil Aviation Operators, who have opted to 
operate under Regional Connectivity Scheme — UDAN for the flights on RCS routes 

(involving Delhi) between an identifted pair of origin and destination airports/helipad within 
India subject to applicability and fulfitlment of all conditions of the Regional Connectivity 
Scheme -~UDAN of the Ministry of Civil Aviation, Government of India. ”. 

2. In the Fourth Schedule, in the Table , for the row pertaining to entry at serial No. 14, the following 
row shall be substituted , namely:- O
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Aviation Turbine Fuel (ATF) not | 25 paise in the rupee 
14. covered by any other entry of any of 

the Schedules 
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This notification shall come into force with effect from the day immediately following the date of its 
issuance, 

By order and in the name of the 
. Lt. Governor of the National 
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The Principal Secretary (GAD), Government of NCT of Delhi with one spare copy for its 

Publication in Delhi Gazette Part-1V (Extra Ordinary) in today’s date. 
The Principal Secretary to the Hon’ble Lieutenant Governor, Raj Niwas, Dethi. 

The Principal Secretary to the Chief Minister, Government of NCT of Delhi, Dethi Sachivataya, 
LP. Estate, New Delhi. 

The Principal Secretary (Finance), Government of NCT of Delhi, Delhi Sachivalya, I.P. Estate. 
New Delhi. 

The Secretary to Finanee Minister, Government of NCT of Delhi, Delhi Sachivalaya, New Delhi. 

The P.A. to the leader of Opposition, 29 Delhi Legislative Assembly, Old Sectt., Delhi. 
The Commissioner, Value Added Tax, Vyapar Bhawan, 1.P. Estate, New Delhi. 

The Additional Secretary(Law), Government of NCT of Delhi, Delhi Sachivalaya, |.P. Estate, 
New Delhi. 

OSD Chief Secretary, Government of NCT of Delhi, Delhi Sachivalaya, I.P. Estate, New Delhi. 
10. The Registrar, Delhi Value Added Tax Appellate Tribunal, Vyapar Bhawan, 1.P. Estate, New 

elhi, 
iva Officer (Policy), Department of Trade and Taxes, Government of NCT of Delhi, Vyapar 

Bhawan, New Delhi. 

12. Guard File. 

13. Website. Qa 

(A.K. SINGH) 
DY. SECRETARY-VI (FINANCE)
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